
 

REPORT OF THE PUBLIC ACCOUNTS 
COMMITTEE 

SHRI NIRMAL CHATTERJEE (West 
Bengal): Sir, I beg to lay on the Table a copy 
(in English avd Hindi) of the Forty-ninth 
Report of the Public" Accounts Committee 
on Union Excise Duties—Irregular grant of 
exemption on production in small scale units 
fop and on behalf of large scale units." 

Sir, at least this Report of the Public 
Accounts Committee has hearing on the 
small-scale sector as raised in the Question 
Hour. The subject is "Union Excise Duties—
Irregular grant of exemption on production in 
small scale units for and on behalf of large 
scale units." Sir, this deserves your attention. 

'MR. CHAIRMAN: You have mentioned it 
also. 

MESSAGE FROM   THE LOK   SABHA 

The  Apprentices  (Amendment) Bill,  1986 

SECRETARY-GENERAL; Sir, I have to 
report to the House the following message 
received from the Lok Sabha, signed by the 
Secretary-General of the Lok Sabha; 

"In accordance with the provisions of 
rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, 1 am 
directed to enclose the Apprentices 
(Amendment) Bill, 1986, as passed by Lok 
Sabha at its sitting held on the 31st July,   
1986." 

Sir, I lay the Bill on the Table. 

DR. BAPU KALDATE (Maharashtra): Sir, 
point of order. I had given a privilege 
notice, Sir. , 

MR. CHAIRMAN: For privilege notice 
you must come and see the Chairman in the 
room. 

DR. BAPU KALDATE;  Okay, Sir. 

CALLING ATTENTION TO A MATTER 
OF URG1NT PUBLIC    IMPORTANCE 

Need to ensure remunerative prices for 
Agricultural produce particularly for Paddy 

Wheat and Sugarcane hi view of the un-
precedented hike to the prices of agricul-

tural inputs 

 

(Mr. Deputy Chairman in the Chair) 

THE MINISTER OF AGRICULTURE 
(SHRI G. S. DHILLON): Sir, the Hon'ble 
Members have mentioned about "the need to 
ensure remunerative prices for the agricultural 
produce particularly for paddy, wheat and 
sugarcane in view of the unprecedented hike 
in the prices of agricultural inputs". In this 
regard I may mention that the agricultural 
price policy of the Government is primarily 
directed towards ensuring remunerative prices 
to the agricultural producers and safeguarding 
their interests. In every season, Government 
announces procurement/minimum support 
prices of crops for this purpose keeping in 
view the recommendations of the 
Commission for Agricultural Costs and Prices 
(CACP), "the *|iews of the State 
Governments, the concerned Central 
Ministries and the Planning Commission. The 
Government, whenever re-quired, undertakes 
price support operations through public and 
cooperative agencies. 

There are two aspects which need attention to 
safeguard the farmer's interests . One is that he 
is duly compensated for the increases in the 
prices of . inputs like seeds, fertilizers, 
electricity, diesel, plant protection chemicals, 
agricultural implements and machinery etc. 
Secondly, his purchasing power in relation to 
the major items of his household consumption is 
duly protected. Both these 
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aspects are fu"y kept in view by the 
Government while fixing the agricultural 
prices. ; 

The recommendations on procurement/ support 
prices are made by the Commission for Agricultural 
Costs and Prices keeping in view a number of 
factors, such as, the cost of production of crops, 
changes in input prices, inter-crop price variations, 
changes in the "terms of trade" between agricultural 
and non-agricultural sectors, genera] economic 
conditions prevailing in the country, etc. 

The cost of production data which are made use °f 
by the Commission are based on comprehensive 
country-wide studies carried out mostly by 
agricultural universities in accordance with the 
concepts, methodology and sampling design 
worked out by experts. In arriving at cost of 
production estimates, full account is taken of the 
value of all inputs,, such as, human labour, both 
hired and family, . bullock labour, seeds, fertilizers 
insecticides, machine labour, irrigation, etc. The 
cost estimates also take into account depreciation 
on implements, machinery and farm buildings, 
interest on working capital and fixed capital, rent 
°f leased land as ilso imputed rent of owned land 
and other miscellaneous expenses which the 
farmer has to incur in his farming operations. The 
CACP duly takes into account any increases in the 
cost of inputs from year to year while making its 
price recommend-tions. 

I may mention that the procurement price of 
paddy (common) of fair average quality has been 
raised from Rs. 95 in 1979-80 to Rs. 142 per 
quintal irt 1985-86. The procurement of rice 
(including paddy in terms of rice) reached a level 
of 9.72 million tonnes during 1985-86 (upto 
25.7.1986) as compared to 9.75 million tonnes in 
the corresponding period of last year. 

Similarly the procurement price of wheat of fair 
average quality was raised from Rs. 117 in 1979-
80 to Rs. 162 per quintal in 1985-86. The Hon'ble 
Members will be happy to note that the 
procurement of wheat during the 1986-87 
marketing season (upto 25th July 1986) at 10.49 
million, tonnes has  already surpassed the 

all time peak level of 10.35 million tonnes 
procured in 1985-86 marketing season. 

As regards sugarcane I may mention that 
for the 1985-86 season, the Government hag 
already fixed the statutory minimum price at 
Rs. 16.50 per quintal linked to 8.5 per cent 
recovery as recommended by the CACP, as 
against Rs. 12.50 per quintal in 1979-80. 

I would like to reiterate that the Gov-
ernment is fully alive to the needs of the 
farmers and spares n0 efforts to see that they 
receive remunerative prices f°r fheir 
produce. 
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"Prices of Farm Inputs: Prices" of farm 

inputs have gone high in comparison to the 
prices of farm produce received by the 
farmer in the market. Farm inputs be 
declared essential commodity and a 
separate Agricultural Inputs Prices 
Commission be set up to fix and regulate 
their prices. 

Survey on Agricultural Price Parity: 
Recently Profs. Swami and Dr. Gulati of  
Delhi  University  have     surveyed the 
price parity of farm produce **& farm 
inputs since 1971 to 1981 and declared 
thousands of crores of rupees loss to 
Indian farmer. Convention appreciates 
their efforts and asks the Government to 
now take decision in favour of the 
farmers and fix remunerative prices so 
that further loss may not be incurred to    
Indian Farmer.' 

Treat Agriculture as      Industry: 
Convention ask Government that 
agriculture be declared as an Industry. 
National Agro-Industries policy be made 
and all facilities extended to industries be 
extended to agriculture also." 
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SHRI A.G. KULKARNI (Maharashtra): Sir, I 
think my friends have given enough statistics 
and I do not want to take    up the time of the 
House in putting out mere statistics  because 
everybody has    got the same statistics from 
the same sources. In short, what has happened 
is that terms of trade have gone in favour of 
the producers of manufactured good vis-a-vis 
theprodu cers of agricultural products whose 
condition has deteriorated to such a great 
extent. If I am not mistaken, some type of 
arithmetic was worked out. Thousands of 
crores of rupees   have   been   transferred     
from  the rural  sector to  the  urban      sector.   
Actually, if you want me to quantify I can 
quantify, but this is the term of trade. I re-
member that when I left this House   in 1984 
Rao Birendra Sings, the then Minister of  
Agriculture assured   this  House  before the 
Prime Minister that the terms of trade would 
be neutralized or would at least be on par in 
agricultural and manufacturing sectors.   That 
was what I had heard when Rao Birendra 
Singh was replying to such questions.     Now 
what     I see   is, I have found that there is a 
document prepared by the Reserve Bank of 
India called "Approach to price    Policy  
1986—91." Here what they have mentioned is, 
I quote: — "It will be seen that when reduced 
to constant 1970-71 prices,    the      percen-
tage share of agriculture as a contribution to the 
total gross domestic product has fallen from 
45.7 per cent in 1970-71 to 35.6 per cent    in   
1984-85.    If one takes the current prices, the 
fall is even steeper from 45.7 per cent to 31.6 
per cent." 

what does this mean?    Mr.      Minister, you 
ate a    knowledgeable    person.   You 
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were a Speaker in the other House and you 
are such a respected gentleman and you know 
that when agricultural contribution to gross 
domestic product has fallen to this extent, 
there is no other astrologer or economist 
required to convince the (Government that 
the terms of trade are becoming more and 
more adverse year by year and in favour of 
the urban population as against the rural 
population. 

Sir, again I don't want to put out some 
indices of wholesale prices, graphs, etc,; 
but what I have found js that the geaeral 
wholesale price index has risen from 225 
to about 400. As againts that, the gene 
ral index of paddy and wheat 
has risen from 180 to about 250 
and from 150 to about 210. So, this is 
the position of indices of general prices. 
Then, Sir, I have stated about the decline 
in agricultural contribution to the gross 
domestic product. If you see the index 
mumber of wholesaje prices 
as related to the prices of 
manufactured products, you will find that 
from 1971 to 1975, agricultural prices 
have risen from 100 to 310 as against 109 
to 110. That means, all along the farmers, 
the agriculturists------ Where has the Mini 
ster gone? 

SHRI KALPNATH RAI: He is coming. 

SHRI A. G. KULKARNI: Should I wait,  
Sir? 

MR. DEPUTY CHAIRMAN: The Com-
munications  Minister  is  taking  notes. 

SHRI LAL K. ADVANI (Madhya Pra-
desh):   He  will  communicate. 

SHRI A. G. KULKARNI; You are the 
Communications Minister, anyway, you are 
also a kisan and I have full confidence in you. 

Sir, again, to support the price figures, the 
Table 2 shows the index numbers of the 
wholsalc price with the relative price of tie 
.manufactured, products which ] have just 
nDw stated and the agricultural 

products with 1970-71 as the base year. I 
quote: 

"It will be seen that the figures for 
manufactured articles has risen from* 
parity to HO. 

Thus, there is lower growth rate in the price 
of agricultural commodities as against that of 
manufactured goods. There is a 10 per cent 
rise in the price of manufactured products. 
This, Sir is another aspect of the price index. 
Lastly, Sir, this is a part of the uncorrected 
price inequality. In the Indian economic sys-
tem if the price policy is to fulfill the major 
Plan objective of removing the rural poverty, 
price stability is a wrong manner of providing 
correction. The current price stability 
involves for the most part a bias against 
agriculture. This is the pinch the' economists 
of this country, not only the agricultural 
economists but even we, feel. 

The index number have been quoted by my 
friend Mr. Virendra Verma. So, I do not want 
to go into that. I want to know whether the 
Government is really serious. Interruptions) 
Is the Government really serious m correcting 
the distortion in the balance of the agricultural 
prices vis-a-vis the prices of the manufactured 
products and the flow of the rural money to 
the urban sector? What steps does the 
Government propose to take? The 
Government will say, all steps are being 
taken. In such answers, I am| not much 
interested. If there is any documented proof, 
please show us. Otherwise God should help 
the agriculturists, and    God should help us 
also. 

SHRI B.  SATYANARAYAN REDDY: 
(Andhra Pradesh): Mr, Deputy Chairman, Sir, 
I take this opportunity to bring to your notice, 
to the notice of the House and the notice of 
the whole Nation the subject which is... 
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1 would urge upon the Government to 
pay more attention to the problems of the 
Kisans and see that they get remunera 
tive prices for their produce. The Gov 
ernment has failed utterly in its duty to 
give remunerative prices to the farmers for 
rice, wheat^ sugarcane, pulses, etc. pro 
duced by the farmers. I would like to 
say that there has been 50 per cent in 
crease in price rise of the inputs required 
by the farmers. Take the example of iron, 
fertilisers, electricity and the all other in" 
puts which the farmer requires. Thfc'x 
prices have gone up by 50 per cent. OB 
the contrary there has been a decline in the 
prices of the products which the farmer 
produces. He      has        no        rignt 
in determining the prices of his produce. The 
industrialist on the other hand, has a right to 
fix the prices of his products. Therefore, I 
would urge upon the Government to see that 
the fanner too has a right to determine the 
prices of his produce and that he is paid the 
remunerative price for his produce. 

The minimum price announced by the 
Centre for rice, wheat, sugarcane etc. are very 
low. No sugarcane grower will go to the 
factories with the sugarcane unless he h paid 
sufficient remunerative prices. Similarly, no 
paddy grower will go to the mi'ler until and 
unless the producers of paddy are given 
sufficient price for the paddy. Agricultural 
commoditirs like rice, wheat, sugarcane 
pulses, cotton, jute and 0il-seeds are important 
commodities. They must be produced within 
the country ;n larger quantities and we must 
not depend upon imports for them. Therefore, 
the farmer must be encouraged and given 
remunerative prices enabling him *o Produce 
them in large quantities. 

In this connection I would like to draw 
your attention to the fact that the Andhra 
Pradesh Chief Miniser, Sbri N. T Rama Rao, 
and his Government have recently decided to 
enhance the sugarcane purchase price to Rs 
230 per tonne this yeaT. It is Rs. 55 more 
than the Central price of Rs. 175. I would like 
that the Central Government should aiso take 
this 
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in view and see that throughout the country 
the farmers gel relief. Not only that, the 
Andhra Pradesh Government has re-q*ested 
the Central Government to give it the right to 
collect levy You know t'ne Andhra Pradesh 
Government has taken a measure t0 supply 
rice at Rs. 2i- per kilo to aU those belonging 
to neglected and weaker sections of society 
The quantity of rice that has come form the 
Central Government for that purpose is not 
sufficient. So, the State Government has 
requested the Central Government to give 
them the right to collect the levy. The Cenrral 
quota is inadequate and we have requested lor 
more quota from the Centre, but so far there is 
no propers response. I feel it is not only the 
producer who should be protected, but 'also 
the weaker sections of our society 

Sir, anofner suggestion that I would like to 
make is that there must be complete ban on 
import of sugar. While the import of sugar 
resulted ,n increased porfits for the 
Government, the open market prices drift to 
very low level affecting the capacity to pay 
remunerative prices t0 sugar-cane growers 
The sugar-mill owners are unable to pay the 
remunerative price to the1 sugarcane growers. 
The import Qf sugar has resulted in low 
payment of sugarcane price to ?ae growers. I 
hope the hon. Minister will look into this 
m'atter 

Sir, the Government must announce the 
prices of essential commodities before the 
harvest of these crops. This will benefit the 
farmer to get a substantial price The present 
practice is that when the crops are harvested, 
then, he knows the Price of a commodity. So I 
request the Minister t0 announce the price of 
the commodities before they arrive into the 
market. 

MR. DEPUTY .CHAIRMAN: You have 
'already taken ten minutes please conclude 
now. 

SHRI B. SATYANARAYAN REDDY: I 
will conclude in one minute. In short, the 
Government should not take the :'s-sues 
pevtwning to the farmers very light- 

ly, because 80 per cent of our peoplo 
live in the villages. Mahatma Gandhi 
has said that we should go to the villages. 
But now what is happening? They aim 
coming to tfce towns. Now a situation has 
arisen wherein the sons of the farmers 
are not interested in farming. Why? Be 
cause (hey are not getting remunerative 
prices. They are coming to towns to- 
seek employment in factories and else 
where. This situation should be tackled 
by the        Government        otherwise, 
it wil| be solely held responsible for this 
malady. T'ne present policy of the Central 
Government should be changed and come to 
the help of farmers to build a society which 
should be strong and healthy in consonance 
with the dreams of Mahatma Gandhi. 
Otherwise, it will affect the poorer sections of 
the society. The Government must take urgent 
steps to remove the difficulties faced by the 
farmers 'and ensure remunerative prices t3 
them. 

MR DEPUTY CHAIRMAN: Mr 
Chaturanan Mishra. You can take five 
minutes  and   then  continue   after  lunch. 
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"The prices of coconut have also 
crashed down. In 1984 the price of 1,000 
coconuts was Rs, 3,150 and now it has 
fal'en to Rs 1,000 per thousand nuts. The 
reason for the decline of the price 0f 
coconuts was the import of coconut oil, 
the petitioners  have     submitted." 

"The Committee has noted with 
concern that the prices 0f cocon :t and its 
products are prone to wkl : ranging 
fluctuations resulting in fine instability 
of the economy of its use. Such 
fluctuations adversely affect the 
growers, traders and consumers." 
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SHRI CHITTA BASU (West Bengal): Sir, 

administered prices are a component of the 
price policy itself. They are no* only a 
component of the price policy, but they have 
also, as a matter of fact, become the primary 
policy of price rise today. 

Secondly,  Sir,  the policy of     adminstered 
prices is related to the fiscal policy also.      
The  honourable   Minister      bem also 
mentioned that since he had promised that 
there would be an administered price policy, he 
has prepared a discussion paper On this and 
that it is now before the House   for 
consideration or discussion or for public 
debate. Sir. during the past few years, 
particularly since  1980-81, a particular trend 
has been noticed that is    the trend of pre-
budget levies by way of rise in the 
administered prices which      haw 


